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File No.: SIA/MH/MIN/564722/2026
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

MAHARASHTRA)

***

Dated 27/01/2026

To,

ruchir kumar agrawal
sachin rambhau wadhave
House No. 613 & 614, Shiv Narayan Bhavan, P.S. Agrawal Marg, Santra Market, Nagpur, Maharashtra, 
Pin code 440018, Nagpur, NAGPUR, MAHARASHTRA, 440018
tenders@rsandeshgroup.com

Subject: Grant of Transfer of EC to the project under the provision of the EIA Notification 2006 and as amended 
thereof regarding.

Sir/Madam,
This is in reference to your application submitted to SEIAA vide proposal number 
SIA/MH/MIN/564722/2026 dated 08/01/2026 for grant of transfer of EC to the project under the 
provision of para 11 of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC26C0107MH5195582T

(ii) File No. SIA/MH/MIN/564722/2026

(iii) Clearance Type Transfer of EC

(iv) Category B2

(v) Schedule No./ Project Activity 1(a) Mining of minerals

(vii) Name of Project

Transfer of Environment Clearance for Bhojapur 
Sand Ghat over an extent of 4.9 ha at Wainganga 
River Bed Adjoining Gut No. 222, 226, 227, 230, 
231, 232, 245, Village Bhojapur, Tehsil Pauni, 
District Bhandara, Maharashtra to M/s R Sandesh 
Infravision Pvt Ltd.

(viii) Location of Project (District, State) BHANDARA, MAHARASHTRA

(ix) Issuing Authority SEIAA

(x) EC Date 27/01/2026

(xi) Details of Transferee

ruchir kumar agrawal, House No. 613 & 614, Shiv 
Narayan Bhavan, P.S. Agrawal Marg, Santra 
Market, Nagpur, Maharashtra, Pin code 
440018,Nagpur,484,27,440018
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(xii) Details of Transferor
sachin rambhau wadhave, District Mining Office, 
Office of the District Collector, 
Bhandara,Bhandara,471,27,441904

Plot/Survey Khasra Nos.: Adjoining Gut No. 222, 226, 227, 230, 231, 232, 245,
 

In view of the particulars given in the Para 1 above, the project proposal interalia including Form-7 were submitted to 
the SEIAA under the provision of Para 11 of the EIA notification 2006 and its subsequent amendments. Details in 
Form 7 can be accessed on PARIVESH portal by scanning the QR Code above.

3. 

The SEIAA has examined the requisite information/documents required for transfer of EC in accordance with the 
provisions contained in the Environment Impact Assessment (EIA) Notification, 2006 & further amendments thereto 
and hereby accords Transfer of EC dated to ruchir kumar agrawal under the provisions of EIA Notification, 2006 and 
as amended thereof subject to compliance of EC conditions issued vide EC letter dated 08/01/2026.

4. 

The Ministry may revoke or suspend the clearance, if implementation of any of the EC conditions is not satisfactory. 
The Ministry reserves the right to stipulate additional conditions, if found necessary.

5. 

The PP is under obligation to implement commitments made in the Environment Management Plan, which forms part 
of the prior EC issued vide dated 08/01/2026.

6. 

This issue with the approval of the Competent Authority.7. 
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File No.: SIA/MH/MIN/564842/2026
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

MAHARASHTRA)

***

Dated 29/01/2026

To,

Mr Sachin Virendra Agrawal
sachin rambhau wadhave District Mining officer , Bhandara
S/A , KADIR COMPLEX ,GUL PETROLIUM,,WANI, Wani, YAVATMAL, MAHARASHTRA, 
445304
abcarriersand2025@gmail.com

Subject: Grant of Transfer of EC to the project under the provision of the EIA Notification 2006 and as amended 
thereof regarding.

Sir/Madam,
This is in reference to your application submitted to SEIAA vide proposal number 
SIA/MH/MIN/564842/2026 dated 09/01/2026 for grant of transfer of EC to the project under the 
provision of para 11 of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC26C0107MH5946873T

(ii) File No. SIA/MH/MIN/564842/2026

(iii) Clearance Type Transfer of EC

(iv) Category B2

(v) Schedule No./ Project Activity 1(a) Mining of minerals

(vii) Name of Project

Transfer of EC of Wattekar Sand Ghat over an 
extent of 2.4 ha. at Chulband River Bed Adjoining 
Gut No. 10, Village Wattekar, Tehsil Sakoli, 
District Bhandara,in name of M/s A B Carriers 
Dynamics Private Limited , Director Mr. Sachin V. 
Agrawal

(viii) Location of Project (District, State) BHANDARA, MAHARASHTRA

(ix) Issuing Authority SEIAA

(x) EC Date 29/01/2026

(xi) Details of Transferee
A B CARRIERS DYNAMICS PRIVATE 
LIMITED, S/A , KADIR COMPLEX ,GUL 
PETROLIUM,,WANI,Wani,500,27,445304

sachin rambhau wadhave District Mining officer , (xii) Details of Transferor
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Bhandara, District Mining Office, Office of the 
District Collector, 
Bhandara,Wattekar,471,27,441904

Plot/Survey Khasra Nos.: Adjoining Gut No. 10
 

In view of the particulars given in the Para 1 above, the project proposal interalia including Form-7 were submitted to 
the SEIAA under the provision of Para 11 of the EIA notification 2006 and its subsequent amendments. Details in 
Form 7 can be accessed on PARIVESH portal by scanning the QR Code above.

3. 

The SEIAA has examined the requisite information/documents required for transfer of EC in accordance with the 
provisions contained in the Environment Impact Assessment (EIA) Notification, 2006 & further amendments thereto 
and hereby accords Transfer of EC dated to A B CARRIERS DYNAMICS PRIVATE LIMITED under the provisions 
of EIA Notification, 2006 and as amended thereof subject to compliance of EC conditions issued vide EC letter dated 
09/01/2026.

4. 

The Ministry may revoke or suspend the clearance, if implementation of any of the EC conditions is not satisfactory. 
The Ministry reserves the right to stipulate additional conditions, if found necessary.

5. 

The PP is under obligation to implement commitments made in the Environment Management Plan, which forms part 
of the prior EC issued vide dated 09/01/2026.

6. 

This issue with the approval of the Competent Authority.7. 
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File No.: SIA/MH/MIN/565856/2026
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

MAHARASHTRA)

***

Dated 04/02/2026

To,

Anoj kumar Agarwala
DMO BHANDARA
Land park, near Ramdaspeth Nagpur maharashtra, NAGPUR, MAHARASHTRA, 440010
anujkumaragarwal63@gmail.com

Subject: Grant of Transfer of EC to the project under the provision of the EIA Notification 2006 and as amended 
thereof regarding.

Sir/Madam,
This is in reference to your application submitted to SEIAA vide proposal number 
SIA/MH/MIN/565856/2026 dated 17/01/2026 for grant of transfer of EC to the project under the 
provision of para 11 of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC26C0107MH5611252T

(ii) File No. SIA/MH/MIN/565856/2026

(iii) Clearance Type Transfer of EC

(iv) Category B2

(v) Schedule No./ Project Activity 1(a) Mining of minerals

(vii) Name of Project

Transfer of Environmental Clearance Koshti Sand 
Ghat over an extent of 3.0 ha. at Wainganga River 
Bed Adjoining Gut No. 291, 294, 295, 330, Village 
Koshti, Tehsil Tumsar, District Bhandara, 
Maharashtra by M/s. Anoj kumar Agarwala

(viii) Location of Project (District, State) BHANDARA, MAHARASHTRA

(ix) Issuing Authority SEIAA

(x) EC Date 04/02/2026

(xi) Details of Transferee
M/S ANOJ KUMAR AGARWALA, Land park, 
near Ramdaspeth Nagpur 
maharashtra,NAGPUR,484,27,440010

(xii) Details of Transferor
DMO BHANDARA, District Collector, 
Bhandara,District Collector, 
Bhandara,471,27,441904
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Plot/Survey Khasra Nos.:
 

In view of the particulars given in the Para 1 above, the project proposal interalia including Form-7 were submitted to 
the SEIAA under the provision of Para 11 of the EIA notification 2006 and its subsequent amendments. Details in 
Form 7 can be accessed on PARIVESH portal by scanning the QR Code above.

3. 

The SEIAA has examined the requisite information/documents required for transfer of EC in accordance with the 
provisions contained in the Environment Impact Assessment (EIA) Notification, 2006 & further amendments thereto 
and hereby accords Transfer of EC dated to M/S ANOJ KUMAR AGARWALA under the provisions of EIA 
Notification, 2006 and as amended thereof subject to compliance of EC conditions issued vide EC letter dated 
17/01/2026.

4. 

The Ministry may revoke or suspend the clearance, if implementation of any of the EC conditions is not satisfactory. 
The Ministry reserves the right to stipulate additional conditions, if found necessary.

5. 

The PP is under obligation to implement commitments made in the Environment Management Plan, which forms part 
of the prior EC issued vide dated 17/01/2026.

6. 

This issue with the approval of the Competent Authority.7. 

Page 2 of 6Page 2 of 6SIA/MH/MIN/565856/2026

629



Page 3 of 6Page 3 of 6SIA/MH/MIN/565856/2026

630



Page 4 of 6Page 4 of 6SIA/MH/MIN/565856/2026

631



Page 5 of 6Page 5 of 6SIA/MH/MIN/565856/2026

632



Page 6 of 6Page 6 of 6SIA/MH/MIN/565856/2026

633



File No.: SIA/MH/MIN/564914/2026
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

MAHARASHTRA)

***

Dated 30/01/2026

To,

Mr Sachin Virendra Agrawal
sachin rambhau wadhave District Mining officer , Bhandara
S/A , KADIR COMPLEX ,GUL PETROLIUM,,WANI, Wani, BHANDARA, MAHARASHTRA, 
445304
abcarriersand2025@gmail.com

Subject: Grant of Transfer of EC to the project under the provision of the EIA Notification 2006 and as amended 
thereof regarding.

Sir/Madam,
This is in reference to your application submitted to SEIAA vide proposal number 
SIA/MH/MIN/564914/2026 dated 09/01/2026 for grant of transfer of EC to the project under the 
provision of para 11 of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC26C0107MH5970347T

(ii) File No. SIA/MH/MIN/564914/2026

(iii) Clearance Type Transfer of EC

(iv) Category B2

(v) Schedule No./ Project Activity 1(a) Mining of minerals

(vii) Name of Project

Transfer of EC of Kholmara Sand Ghat over an 
extent of 3.6 ha. at Chulbandh River Bed Adjoining 
Gut No. 125, 124, 117, 116, 113, 163, Village 
Kholmara, Tehsil Lakhandur, District Bhandara, 
Qty-12721, in name of M/s A B Carriers Dynamics 
Private Limited , Director Mr. Sachin V. Agrawal

(viii) Location of Project (District, State) BHANDARA, MAHARASHTRA

(ix) Issuing Authority SEIAA

(x) EC Date 30/01/2026

(xi) Details of Transferee
A B CARRIERS DYNAMICS PRIVATE 
LIMITED, S/A , KADIR COMPLEX ,GUL 
PETROLIUM,,WANI,Wani,500,27,445304

sachin rambhau wadhave District Mining officer , (xii) Details of Transferor
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Bhandara , District Mining Office, Office of the 
District Collector, 
Bhandara,Kholmara,471,27,441904

Plot/Survey Khasra Nos.: Adjoining Gut No. 125, 124, 117, 116, 113, 163
 

In view of the particulars given in the Para 1 above, the project proposal interalia including Form-7 were submitted to 
the SEIAA under the provision of Para 11 of the EIA notification 2006 and its subsequent amendments. Details in 
Form 7 can be accessed on PARIVESH portal by scanning the QR Code above.

3. 

The SEIAA has examined the requisite information/documents required for transfer of EC in accordance with the 
provisions contained in the Environment Impact Assessment (EIA) Notification, 2006 & further amendments thereto 
and hereby accords Transfer of EC dated to A B CARRIERS DYNAMICS PRIVATE LIMITED under the provisions 
of EIA Notification, 2006 and as amended thereof subject to compliance of EC conditions issued vide EC letter dated 
09/01/2026.

4. 

The Ministry may revoke or suspend the clearance, if implementation of any of the EC conditions is not satisfactory. 
The Ministry reserves the right to stipulate additional conditions, if found necessary.

5. 

The PP is under obligation to implement commitments made in the Environment Management Plan, which forms part 
of the prior EC issued vide dated 09/01/2026.

6. 

This issue with the approval of the Competent Authority.7. 
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